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of the North-east region. Government has awarded and signed contract for 9
unmonetized discovered contract areas located in Assam and Arunachal Pradesh
for exploitation of hydrocarbon reserves under Discovered Small Field Policy bid
round-I. In the year 2016, Government has notified Hydrocarbon Exploration and
Licensing Policy (HELP) for exploitation of both conventional and unconventional

oil and gas resources.
Norm for utilisation of CSR funds

1714, SHRI PRASANNA ACHARYA: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

{a) what 15 the norm for utilisation of Corporate Social Responsibility (CSR)
funds of various companies/corporations working under the Ministry of Petroleum
and Natural Gas;

{(b) the total amount sanctioned to different States under CSR, State-wise details
thereof; and

{c) the total amount sanctioned to different organizations, nstitutions, associations,
individuals and other bodies in Odisha during 2014 till date, district-wise and project-

wise details thereof?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) As a part of their Corporate Social Responsibility (CSR), O1l PSUs
have been undertaking CSR interventions around their work centres. O1l PSUs have
been earmarking 2% of their Profits for CSR projects. CSR activities are undertaken
under the heads identified under Schedule VII of the Companies Act 2013 with
special focus on Health (Nutrition, Sanitation, and Drinking Water), Education,
Skill Development, Rural Development, Women Empowerment, Environment Centric

Initiatives and Care for the Elderly and Differently-abled persons.

{b) State-wise details of CSR expenditure by major Oil Companies i.e. Indian
Oil Corporation Limited (IOCL), Bharat Petroleum Corporation Limited (BPCL),
Hindustan Petroleum Corporation Limited (HPCL), Qil and Natural Gas Corporation
Limited (ONGC) and Gas Authority of India Limited (GAIL) during the financial
year 2017-18 are given mn the Statement (See below).

{c) The details of schemes/projects and expenditure implemented by major oil
Companies (IOCL, BPCL, HPCL, ONGC and GAIL) during the last three years are

available on the website of respective companies.
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State/UT-wise details of CSR FExpenditure

(T in lakh)
Sl. State [OCL BPCL HPCL ONGC GAIL
No. 2017-18 2017-18 2017-18 2017-18 2017-18
1 2 3 4 5 6 7
1.  Andaman and 7.67 0.00 0.00 6.00 0.00
Nicobar Islands
2. Andhra Pradesh 385.40 50.00 5761.15 4809.00 1132.00
3. Arunachal Pradesh 62.14 12.14 13.95 281.00 0.00
4. Assam 3350.49 1633.00 166.48 6659.00 0.00
5. Bihar 1895.03 12.08 106.03 739.00 103.00
6. Chandigarh 0.00 0.00 41.40 0.00 70.00
7. Chhattisgarh 525.58 150.57 26.34 56.00 0.00
8 Delhi 215.29 0.00 25777 2030.00 110.00
9. Goa 0.86 0.00 7.16 68.00 0.00
10.  Gujarat 7699.28 4500.00 246.74 8117.00 2669.00
11. Haryana 1070.32 7.36 121.08 778.00 0.00
12. Himachal Pradesh 54.99 0.00 0.00 77.00 0.00
13, Jammu and Kashmir 135.75 37 206.05 95.00 0.00
14, Tharkhand 465.24 95.22 108.31 861.00 0.00
15. Karnataka 528.38 391.31 585.75 1904.00 50.00
l6. Kerala 297.57 lel4.11 135.28 99.00 86.00
17. Madhya Pradesh 645.39 194.63 143.28 272.00 225.00
18. Maharashtra 407.29 1487.51 242865  11931.00 0.00
19, Manipur 53.56 0.00 0.00 17.00 0.00
20. Meghalaya 42.45 0.00 0.00 52.00 0.00
21. Mizoram 0.93 0.00 0.00 8.00 0.00
22. Nagaland 25.57 0.00 0.00 20.00 0.00
23, Odisha 281921 70.13 394.21 2386.00 232.00
24.  Puducherry 1.26 0.00 0.00 100.00 0.00
25. Punjab 176.78 13.48 543,69 15.00 0.00
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1 2 3 4 5 6 7
26. Rajasthan 665.12 366.67 368.67 429.00 0.00
27.  Sikkim 16.96 0.00 0.00 2.00 0.00
28. Tamil Nadu 776.70 1643.25 388.48 2501.00 0.00
29. Telangana 47.83 15.00 269.79 353.00 822.00
30. Tripura 48.04 0.00 0.00 724.00 0.00
31. Uttar Pradesh 2850.21 179.18 546.47 2093.00 2022.00
32.  Uttarakhand 82.69 2.66 100.92 2301.00 152.00
33, West Bengal 1623.86 354.50 192.03 471.00 0.00
34. Projects with PAN 5821.24 3805.52 0.00 0.00 0.00

India foot print

Totar 33105.08 16602.01 131597  50344.00 7673.00

Difficulties Taced by beneficiaries of PMUY

1715.  SHRI ANUBHAY MOHANTY: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

{a) whether the LPG agencies providing gas connections under the UjjwalaYojana

are charging an amount of ¥ 1600/- per head for providing the gas connection;

{(b) the details of families that have been identified to get this benefit and how

many of them have been provided the gas connection under this scheme;

{c) whether any ground level survey has been conducted to get a feedback
from the users of the UjjwalaYojana about the difficulty faced by them in getting

the connection or refill thereafter; and
{d) 1if so, the details thereof?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRT DHARMENDRA
PRADHAN): (a) and (b) Under Pradhan Mantri Ujjwala Yojana (PMUY), deposit
free L.LPG connection 1s provided to the woman member of a BPL family with cash
assistance upto ¥ 1600 per connection. Under PMUY, the beneficiary can either make
upfront payment towards purchase of hot-plate (stove) and first refill or both or has
the option to take hot plate or the first refill or both on loan basis from OMCs
at zero interest rate. The beneficiaries under the scheme are identified from Socio-
Economic Caste Census or from seven categories viz. SC/ST households, Beneficiaries

of Pradhan Mantri Awas Yojana (Gramin), Beneficiaries of Antyodaya Anna Yojana



